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All ghgbad : Dated this 28rd day ©f iMay, 2000
Uriginagl Application NO,388: of 2000
Jstrict ; Varanasi

Hontple M, Justice Neelgm 5a0jiva deddy, V.0.

Y ogendry Prakash son of Late Bhanu Chargn Varshney,
Aesident Of Mohalla Manduadih Bazar,
P.U, Manhduadih oistrict-Varalasi.

(sri A.singh, AdvOcate)
L. APplle Eg®

Versus

B 1 union of india hrough : /
‘ irector General Fost and Telegraph Deparkmenty
Uttar Fradesh, Allahabad.

5 Post Master @energl Post and Telegragh
pepartment, Uttar kradesh, Allahabad.

Alespondents
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sri A singh, counsel for the applicant, Learned

counsel for the gpplicant submits.that the applicant has
made representgtion to the respongent no,] for his
pranotim and the sald representation hgs not peen
gl sposed of, He requests for a direction Lo respoydent
no,} to dispose of his represent gtion as expediticusly

as pOssible, In view of the above subml ssion, the UA

b

is disposed of at the gdmission stage directing the
respodent no,] to consider and dispSse Of the
represent gtion of the applicant on merit within 30 days

from the date of receipt of the order,

vice Jhairman




